Name of Corporate Debtor: SREE BHADRA PARKS AND RESORTS LTD

Annexure -5

Date of commencemnt of liquidation: 10.02.2022

List of Operational Cerditors (Government Dues)

List of Stakeholders as on : 10.04.2022
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The State Tax Officer
1 ,Nagarcoil Rural State Govt
Assessment Circle Govt 11-03-2022 22,521 22,521 [Dues NA NA 0.004% [NA NA - - |NIL
The Deputy
2| Director/SRO(I/c) ESIC,  |Central
Sub Regional Office Govt 09-03-2022 4,05,805 4,05,805 | -Do- NA YES 0.075% |NA NA - - |NIL
Employees Provident Fund |Central
Organization Govt
12-03-2022 33,680 33,680 | -Do- There is lien on FDs by EPFO.  |NO 0.006% |NA NA - - |INIL
Executive Officer,
4|Kanniyakumari Town State
Panchayat Govt 11-03-2022 70,284 70,284 | -Do- NA NA 0.013% [NA NA - - [NIL
5 The Deputy Commissioner
of CGST & CEX Central Refer
Thirunalveli Division (¥) Govt 12-03-2022 85,08,750 85,08,750 | -Do- NA NA 1.580% |[NA NA - - |Note
TOTAL 90,41,040 90,41,040 1.679% - - - -

Note: Duirng CIRP, the claim by The Deputy Commissioner of CGST & CEX, Thirunelveli Dvsn is for Rs.43,88,970/-. The difference in claim is due to demand notice subsequent to CIRP date




